TR &, §.ue.- 33004/99 REGD. No. D. L.-33004/99

The Gazette of India

G150, -TH.TH.-31.-13122025-268482
CG-MH-E-13122025-268482

ETETIOT
EXTRAORDINARY
AT | —gve 3—I9-TvE (i)
PART I1—Section 3—Sub-section (ii)

grfee ¥ THfAT
PUBLISHED BY AUTHORITY

. 5569] 7% Rl rae, REwaT 12, 2025/3REF 21, 1947
No. 5569] NEW DELHI, FRIDAY, DECEMBER 12, 2025/AGRAHAYANA 21, 1947

X HATE
(F&T X19)
EIEEER

Hqa<, 9 famwaw, 2025

T (Fere) ATHFw 2008 it &=T 20A F T8

FT.3T. 5757 (37).— Fe 1T GLERT, 7 T AT, 1989 (1989 T 24), UH Tora (Hemer) srfearf=ayg
2008 (2008 T 11) (& =aw THF TaTd I ATAIT Fgr 747 8 ) T &7 20 ‘T F @ (1) FRT J&
AITFAT T TIRT FId gU, TS THTLTT BT ST o THTA il Al TSI & (o1, g qiw, et sferm fawor

T UG AT H 33T 747 8, AgTyg TF Fadi, S # ¢ fieett =9 3g 99 deaw (TASIUA)
AR 9T F&T —Feareerg (135 fh)( @0t &7 Sgdseor 7 f&Few o aReET & Heuras, e,
e, T TATAT o (o0 STuferd g , UHT S & oISi e o erd o Joor el g |

I g 7 Baag FE Ak, ToT 7 =9 ATSH=AT & Tahed 6 aig | 9 & & fiae, 3%
srterfe=m o T 209 3 ST-9meT (1) & F4= ITAE TS & forg THT i % 37Si ofiT ST & e 7
ATAT T T |

8376 G1/2025 )
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T VAT AT, HeTH YTy oIiq qE9Ted AT U 37 Seglieaid Jaq¥ ST 9592
gy i forfera & R ST i I9eh Sreme IUafuta e ST JHer| JTIERTE Seraehdl sl s <prd
& § 77 fafer et F wreay F gAaTe 7 a9 TG FT S UH rerdi {3 gaars Fe a9 U =

FIA F THTT AT TS 21, OH T4 TTieraTy raeds a9, Saer I, AT T AT T ST FT TR
T AT FT GhT |

3<% et Y amer 20 = ¥ IU-amT (2) F el wery Ay g T war A eweer sifay
g |

TH SATAAAT & STelT T ATAT STH T TR S qIH o 7T A1 3T g < [aag A<k I
AR AT o ST HIATAT H IART HLeA0 7T ST JolT 3

T
AETY T & wqq orar # ‘el —a9s 399 99 Aeda (TASITA) AR 9X qYT —qoARLNg
(135 oY) ( AT &7 FAGUAHLT ” T AT o [oIT STToTd ol SIT AT 1 T F=AT AT IHF L d qierd
IEERRI

. | qEuTEA E 712 % agE qETes | FAE | g TH2% srferreer
F| T E E E T AT WA | T | rererreeper STt a=
el @a) | @)
1 ) W SR Y 1 3.37 0.2054
2 < A 67 1 2.14 0.4482
AR F 3dX
3 STeaTH GRS AT 38 1 4.96 0.4139
4 ATHALT TS A8 | 77/1 1 1.40
5 | @ ATEAT ATHALTS AT 771 1 1.59 0.2695
o) -
6 | & E E ATRTET ATATCH FEAE | 77/2 1 1.21
N
7 g A TERET TERAT | g 1 2.7
° T T 0.2655
8 TS 97T AT 7 397 | 80/2 1 1.36
9 mEE | gy 1 1.28 0.1852
I
10 AT MTATCH FTETE 78 1 1.72 0.4220
11 Ak e i 82 1 2.08 0.2354
T 2.4451
23.81 (3.31T.)
(®.3m<.)




[T 1l—=ve 3(ii)]

HILT =T TSI AT

AR IEIES

. | qEA l? 7112 % IETC qATCH | I 712% SIEPEL)
F.o| T E T AT e ATATHT SAHA Lkl
EUIED
1 AT 1.8500 0.0855
EISEY
T fesaaTy fugee 0.0782
2 0.96
T AT 56
3 =g ST FEE T TAT 57 0.90 0.0384
4 oo forery figzee 7 236 0.1018
58 -
EISEY
5 SREEEEICITCS 1740 0.4793
AT 129/1 '
6 AT AT SATHFT | 129/2 1.740
7 AT AT ST | 129/3 1.740
3 AT AT S 1.740
EIES 129/4
=i g1 Rarferdist at 1.740
9 qreaZ- feremar w e
SRR ETS 129/5
10 AT AT SIATRT | 1281 2.60 0.3133
11 oTfOrhTe &I 98X | 128/1/1 0.0279
THATS SHTAarsi 128/1/2
12 0.0279
© THATS H AT 128/1/3
13 2) . 0.0279
14 | 8 E TS AT SHIE | 128/1/4 0.0279
3 .
15 | € ST TSl ARHF | 128/1/5 0.0279
16 | © AT ATTAT ATGHL 128/1/6 0.0279
17 feefTe qrearmsft anreahe | 128/1/7 0.0279
18 EIRINEIRCE] 128/1/8 0.0250
19 HTAT T FidS | 128/1/9 0.029531
20 Rz ararsit aee | 128/1/10 0.028744
21 AT T R | 128/1/11 0.028050
22 HIAT AT FidS | 128/1/12 0.028350
23 FOUT ARG ATATS | 128/1/13 0.030250
24 T T IO | 128/1/14 0.026305
25 0TS ATAOISHT SAZHIT | 128/1/15 0.0279
[ERIERKEERE] 128/1/16
26 A 0.029460
27 TR EXATE AL | 128/1/17 0.029460
28 T AT T T 128/1/18 0.0279
PISEY
feeeftT werea 128/1/19
29 0.030955
AT
30 EALCARLLEIL 128/1/20 0.023425
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. E 7112 % IETC qATCH | I 7TH2% SIERE
. £ E T e e e | O
@a) | @)
31 e . wftorsia 54T | 128/1/21 0.028350
32 YO HIE AL A TAT | 128/1/22 0.028350
33 R TE FR T 0T | 128/1/23 0.028050
34 FEraTame ameerer e | 128/1/24 0.028050
35 fAdem gz T | 128/1/25 0.028350
36 FEATF FTT AT | 128/1/26 0.028350
37 CSTAT TSR TEHT | 128/1/27 0.028575
38 fEas o 3 | 128/1/28 0.0183
39 [REEEGCUEEE] 128/1/29 0.0155
40 i eemaad | 128/1/30 0.0186
41 WWST@W 128/1/31 0.0186
42 ﬂ%ﬂﬁw 128/1/32 0.018150
" %ﬁwﬁﬁ 128/1/33 0.0183
44 ATt fger e I°1E | 128/1/34 0.0186
45 TS TR AT | 128/1/35 0.0186
46 T TTAT ASHIH | 128/1/36 0.0186
47 97T FAHFTASAT fraTHhT | 128/1/37 0.0186
48 qiAT AT T | 128/1/38 0.022469
49 HIAAT FUET HIETEHT | 128/1/39 0.0186
50 F4 WYFT TAAAE | 128/1/40 0.0186
51 Wﬁﬁmﬂw 128/1/41 0.0186
50 TEHTRIT AT | 128/1/42 0.0183
IT0 T TAT
53 w 128/1/43 0.0183
54 WT;TEWWWW 128/1/44 0.0186
55 TTH TBIATH ATIHTY | 128/1/45 0.0186
56 AAETE AT AR | 128/1/46 0.0186
57 HATT ATHIRS A | 128/1/47 0.025956
58 AT THIETT WEDHL | 128/1/48 0.019350
59 FRTeTT =% 9a 7 =9 | 128/1/49 0.0198
60 STRTIT ATHLALE TH(E | 128/1/50 0.0198
61 T AT T=TH 128/1/51 0.0198
62 T HETHT e T TAC | 128/1/52 0.0180




[T 1—=ve 3(ii)]

HTLA T ST L SAHTHTI00

.| G| T2 % agER qaTew | e | af 7TM2% sifeET
F.o| T E T AT e AT | reampet Qe Lkl
EXIED SUTTeAT
63 sfafeT fod qaea | 128/1/53 | A= 0.0180
64 fereTeme st e | 128/1/54 | AFOE 0.0180
Ty
- 128/1/55 | RO 01970
T =TT HILAT '
66 ITH AT HTAT | 128/1/56 | AFOF | 0.493270
67 HETSH TTHT STeAThT 128/2 1 2.61
ﬁ-grv]' W 5}%, LS 1 0.1059
68 GHTAT AT, HET Lol 0.78
T T, 15
T 1.2024
22.7205 (3.3T%.)
(.3m<.)
4 TTATaTS STOH FISTE 10/1 1 2.10 0.8724
2 et T BT 10/2 1 2.0250
ST TS BT | 10/3/1 | AFR | 0.032987
4 ST AT | 10/3/2 | 0.037950
o 4T
5 STHET AT | 10/3/3 | 17 0.019687
o YT
I T ATTAT He 10/3/4 | FFOF
5 et 0.0150
; STHRST AR | 10/3/5 | TFIT | gr0437
o 4T
STERTYT HILTAT =L 10/3/6 | FFTH 0.0264
0 | o TERTET SHAST FBET | q0/3/7 | AFUF | 0.031306
10 | 9 RS R 10/3/8 | FETF 0.0160
o
1| S E RIS TS AIBTE | 10/3/9 | AFUE 0.01755
12 § ST TS FIBTE | 10/3/10 | AFIE 0.0300
i T WA FAGHT | 10/3/11 | THOF 0.0170
T
14 WQTW;';F[ A | 10312 | FEE | 047
5 ST SIS RIS T | 10/3/13 | FHTOH 0.0170
ELES
6 SU e ATEATHET | 10/3/14 | FAFEUH 0.0170
o YT
- 3T qET AfvEar gL | 10/3/15 | AFOE 0.0170
o 4T
18 SR FEATRST | 10/316 | FF | g (34880
o 4T
. warse‘rw;{vﬁaﬁ?r&a 10317 | FFTF | s
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. E 7112 % IETC qATCH | I 712% SIEPEL)
® E E? T AT e AT AT e}
et arrettezrs 10/3/18
20 NS 0.0345
3T T AfHIAT AT | 10/3/19
21 ey et 0.0175
22 AT HATHL 25 T 342 | 10/3/20 0.0225
ST qEA ATHFAT T | 10/3/21
23 oy et 0.0330
24 g TIFTA | 10/3/22 0.034125
EGAS '
25 T HATT ATS T ZAT | 10/3/23 0.021750
26 T TR foreT 10/3/24 0.017062
HELTETE A 10/3/25
27 & 0.0150
o8 AR Freaa e [t | 10/3/26 0.0150
ERERES '
29 FITHT AEFL ARAAL T | 10/3/27 0.0150
EGRS '
S qEA ATHFAT AL | 10/3/28
30 oy et 0.023625
31 HEIT OIS ITTERT T 10/3/29 0.0180
EGRS '
32 HATTE oA FTBAT | 10/3/30 0.0150
33 AT ATATSIT @D | 10/3/31 0.0150
34 ot feefiT == g 297 | 10/3/32 0.016125
35 REICERC IR 10/3/33 0.0165
I ERERAE 10/3/34 0.0150
37 e sz fasse | 10/3/35 0.0150
38 = 10/3/36 0.0150
Tohe 39T
39 Rrar AT a7 10/3/37 0.0150
40 HI ATHES A3 10/3/38 0.031312
41 REERIERCRCEID] 10/3/39 0.0285
42 [ERIRKCIE SIS 10/3/40 0.0150
43 faget At = 10/3/41 0.0150
44 IS faeTe Arhe 10/3/42 0.0150
45 AT THATSAT T 10/3/43 0.0150
46 Z2IT FohemT aesht 10/3/44 0.015562
47 HIQW THFCT ATATT | 10/3/45 0.0165
48 FAZ AT SA T | 10/3/46 0.0150
EGES '
49 TIg TIATT e 7 AT | 10/3/47 0.0150
50 AT HATHRL AT | 10/3/48 0.0150




[T 1l—=ve 3(ii)]

HILT =T TSI AT

. | qEA l? 7112 % IETC qATCH | I 712% SIEPEL)
F.o| T E T AT e ATATHT SAHA Lkl
EUIED
51 FAS THAH AT T | 10/3/49 0.031875
EUEA
52 T g AR | 10/3/50 0.027375
53 AT TSI AR | 10/3/51 0.0150
54 GIEER A EC R 10/3/52 0.0150
55 TS ATENT | 10/3/53 0.015562
T
AT 3% AT 10/3/54
56 s 0.019237
57 AT R AFAATET | 10/3/56 0.017875
¥
58 W gar@Tazae | 10/3/56 0.0160
59 T TTHATH ST | 10/3/57 0.0150
T TAT
60 a7 ST AT 10/3/58 0.0150
61 g 5% T6F | 10/3/59 0.0150
62 HATST TLYRTH AT | 10/3/60 0.0150
63 AT FETEA TR | 10/3/61 0.0150
T
64 FETAT AT TSFRYL 10/3/62 0.0150
65 TETST SIS FETET | 10/3/63 0.0165
10/3/64
66 [EEIG R CIETa I 0.0165
¥
67 T T W': BIATTA | 10/3/65 0.015250
68 =E9E? g AT | 10/3/66 0.017187
69 ST ATE A | 10/3/67 0.019740
70 fage Tt A9es | 10/3/68 0.0160
71 PIEREIRERIEICAl 10/3/69 0.2150
72 I AT ATCATT | 10/3/70 0.473559
¥
73 T TN Tege 10/4 0.44
74 ZAT TITSBT AT 11 0.08 0.0578
75 TUraq Hreews feaa 7 1 0.56 0.0016
T
76 REEEIFCIEK IR 11212 0.0280
27 ST AT R T , 0.5600 0.0043
ETEA
28 Ferrrg feregry fefera = X 0.81 0.1938
ELEA
79 TG 97T FHTEES F 0T 3/1 0.02
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#. | qEIE E 7M2 % IgET qETes | @A | 9 7TM2% e
F.o| T E E E T AT e Ty AT AT a
HHTD T 5“ (%3“_{) (%311'{)
80 T T TAHA 7 T 3/2 | SO 0.010
81 AT T B T TAT 3/4 1 0.03
TSTH AL ITIATT 1
TATATE ATAT fRTea? 1
83 . a6 0.02
84 ATETSIT T AT 3/7 1 0.03
T Ay @ a 1
85 - 3 oy 0.01
ST HATHT FTHAS 1 0.1598
FoehTd HHT HTHAS T EEalED
87 o 304/2/1 0.027687
FEHT AYFT F1IE T EEARED
88 i 304/2/2 0.022937
89 TRl TS T 304/2/3 | TFEOF 0.023560
90 3 @;f 7| 304/2/4 | 77 0.023685
91 I ';R' TTT | 304/2/5 | 91 0.023810
92 il qg IS | 3041206 | T 0.023935
93 ST AT T T ZT | 304/2/7 | TFOF | 0.024060
a4 L] H%:; FEACT | 304/2/8 | AHUF 0.024185
95 il qg IS | 304/2/9 | T 0.024375
96 il q§ AT | 3042110 | I 0.030937
Foehid HEHT HTHAS T EEalED
08 ST Aeqd=e WS | 304/3/1 | AFOF 0.0170
99 SHIET TAqER WS | 304/3/2 | AFUE 0.0170
100 ST ARIqER WS | 304/3/3 | FEUE 0.0170
101 ST Aeqd=e WS | 304/3/4 | AFOF 0.0170
102 SHTET TAqEE WS | 304/3/5 | AFUH 0.0170
103 SHIAT TIAEE WS | 304/3/6 | FFOF 0.0170
104 ST ARUaEE WS | 304/3/7 | ST 0.0170
105 ST Feqa=e WS | 304/3/8 | AFOF 0.0170
106 ST AIqER WS | 304/3/9 | FTEUE 0.019125
107 ST FOaEE WS | 304/3/10 | FEOE 0.0170
108 ST Feqa=e WS | 304/3/11 | TFOF 0.0170
109 SHIAT qeq=E G | 304/3/12 | FHOF 0.0170




[T 1l—=ve 3(ii)]

BIESEEIRISEE S RIEIEU

. | qEA l? 7112 % IETC qATCH | I 712% SIEPEL)
Foo | S E T AT & ATATHT SAHA Lkl
(%-S]R-) (%.S]R.)
110 SHTT TLIaE GERT | 304/3/13 0.0170
111 SHTET TUqHE WS | 304/3/14 0.0170
112 SHTT TLIaEE WS | 304/3/15 0.021070
113 TTH F= I qTe 304/3/16 0.012325
114 TTH T AT 304/3/17 0.105205
Jefor ot arerHTY 0.0786
115 S 4 0.13
10.1725 1.3683
T (3.3mX) (3.3mX)
1 e AT 0.0294 0.0038
STATATE T TAT 65/1/1 :
5 TETHT ATATSHT 65/1/2 0.0294
SUIATIATL d A ’
3 HATHT TSN 65/1/3 0.0294
IATATL T AT :
SUIATIATE d A ’
SUIATIATE d A ’
6 HATRT ATATST 65/1/6 0.0260
IIATATL T AT :
7 HATHT ATATSA T 65/1/7 0.0385
IWATATL T AT :
© SUIAATIATL d A ’
9 ) TR ATATS T 65/1/9 0.0165
S AT T 3AT '
Q
10| 8 TETHT ATATSHT 65/1/10 0.0165
g SYITATIATL F AT
11 HATHT ATATSA T 65/1/11 0.0165
IWATATE T AT |
12 HETHT ATATSH 65/1/12 0.0165
SUIAATIATL d A ’
13 TETHT ATATSHT 65/1/13 0.0165
SUIAATIATL d A ’
14 TETHT ATATSHT 65/1/14 0.0165
SYITATATE F AT ’
15 JHATHRT AT 65/1/15 0.018750
SYITATATE F AT )
16 JHATHRT AT 65/1/16 0.017250
SUIATIATL d A ’
17 HYTHT ATATST 65/1/17 0.017250
AT T AT :
18 HYTRT TATST 65/1/18 0.0195

AT T AL
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. E 7112 % IETC qATCH | I 712% SIEPEL)

® E E? T AT e AT AT e}

19 JETRT AT 65/1/19 0.0165
SUIATATL d A

0 AT TSI 65/1/20 0.0165
SUIAATATE d A

21 JHATRT AT 65/1/21 0.0165
SUIAATATE d A

22 FHTHT TS 65/1/22 0.0165
SUIATATL d A
qUTHT FTATSHT

23 e 65/1/23 0.018750
AT TR 65/1/24

24 0.0270
T 9 A<
EIEEIRUIEESIC 65/1/25

25 0.0260
HEETe 9 A<

26 FHTRT TS 65/1/26 0.0250
ISUIATATL d 3d ¥

7 AT AT 65/1/27 0.0198
SUIATIATL d A

28 FEATHT AT 65/1/28 0.0198
SUIATIATE d A

29 FHATRT AT 65/1/29 0.0198
ISUIATATL d A

30 FHTRT TS 65/1/30 0.0198
ISUIATATL d A

31 JHTHT TS 65/1/31 0.0195
SUIATIATE d A
LT SHherara 65/1/32

32 0.0198

AEIETT

33 JHATRT AT 65/1/33 0.030525
SYITATIATL F AT

34 FETe AT 65/1/34 0.0172
SYITATIATL F AT
e fefteTr 65/1/35

35 0.018975
-‘-R%TQ é ELES
Rrar feftew 65/1/36

36 0.018975
-‘-R%TQ é ELES

37 JHATRT AT 65/1/37 0.018975
SYITATATL F AT

38 JHATHRT AT 65/1/38 0.018975
SYITATATE F AT

39 AT 65/1/39 0.018975
SUIATIATL d A

40 AT 65/1/40 0.018975
SUIATIATL d A

41 GHTHTATETS 65/1/41 0.018975
SYITATATE F AT

42 JHATHRT AT 65/1/42 0.018975

JAITATITL F AL




[T 1l—=ve 3(ii)]

HILT =T TSI AT

11

. | qEITE l? 7112 % IETC qATCH | I 7112 % SIEPEL
F.o| T E T AT e ATATHT SAHA Lkl
HHTD (%3“—{) (%3“_{)

43 FHTHT TS 65/1/43 0.018975
IIATITE F T

44 P 1.61

Tt 65/2 :
TTSTYT FETFHTE FIHAT

46 HLATL TEIATEA 65/2/a 0.03
qTHT FTATST

47 ST = 2 65/3/1 0.0165
qUTHT FTATSIT

48 ST = 2 65/3/2 0.0165
qATHT FTATSIT

49 . S 65/3/3 0.0165

50 AT L qTATS 65/3/4 0.0165
AT T ZAL

51 ﬁma ATs 65/3/5 0.0165
ERHEICIES: R

59 TETHT ATATSH T 65/3/6 0.0165
ITATITE F T

53 TETHT ATATSH T 65/3/7 0.0165
AT T ZAL

54 AT L qTATS 65/3/8 0.0165
AT T ZAL

55 ﬁma ATs 65/3/9 0.0165
ERHEICIES: R

56 ﬁwa TS 65/3/10 0.0165
ERHEICIES: LR

57 HEATHL dTATS 65/3/11 0.0165
AT F AL

58 FETHT ATATSH 65/3/12 0.0165
AT F AL

59 ﬁwa ATe 65/3/13 0.0165
ERHEICIES: LR

60 ﬁwa TS 65/3/14 0.0165
ERHEICIES: LR

61 AT L qTATS 65/3/15 0.0165
AT F AL

62 AT L qTATS 65/3/16 0.0165
AT F AL

63 o 65/3/17 0.0180
ERHEICIES: R

64 TETHT AT 65/3/18 0.0150
ITATTE T TAL

65 FETHT ATATSH T 65/3/19 0.0150
ITATTE T TAL

66 EIRASCININ 65/3/20
ITETER = 2dT 0.0150
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. . 7112 % IETC qATCH | I 712% SIEPEL)

E E E T AT e T AT Sreet ax
@) (&%)

67 gwa:;ﬁ_{ 65/3/31 0.0150

68 AT mj:ﬁﬁ_{ 65/3/22 0.028175

69 e mj:_l 65/3/23 0.025575

70 e a’:';ﬁ_{ 65/3/24 0.020250

71 gwa:;ﬁ_{ 65/3/25 0.0150

72 AT mj:ﬁﬁ_{ 65/3/26 0.0150

73 AT T;“‘_L 65/3/27 0.018250

74 e a”j:; 65/3/28 0.0150

75 TATRT a’:r;ﬁT 65/3/29 0.0150

76 AT mj;l 65/3/30 0.020250

77 ﬁwmj;i{ 65/3/31 0.0195

78 e a”j:; 65/3/32 0.015750

79 TATRT a’:r;ﬁT 65/3/33 0.0157

80 TaTRe mj;ﬁ_( 65/3/34 0.015750

81 AT T:_Z{ 65/3/35 0.015750

82 e E”j:; 65/3/36 0.015750

83 TATRT a’:”;ﬁ_( 65/3/37 0.018750

84 e m:_";ﬁ_{ 65/3/38 0.015750

85 e T:_i{ 65/3/39 0.0150

86 e a”j;ﬁ_{ 65/3/40 0.0150

87 ﬁwa‘jj_j_{ 65/3/41 0.0150

88 e T:_:r_{ 65/3/42 0.0150

89 o2 T;ﬁ_{ 65/3/43 0.0150

90 T et 65/3/44 0.015750

SYTATATE T 2dL




[T 1l—ave 3(ii)]

GIESEEIRIE EE RS R IE)

13

T | g 72 % AT T | FAA 7’12?
F.| TR E T ATH ’ AT i
FAE (&3 )
" AT ATCATSAT 65/3/45 0.015750
AT F TAT
. TETHT ATATST 65/3/46 0.015750
IUATATE F TAT
o TETHT ATATSHT 65/3/47 0.015750
IUATATE F TAT
o AT ATeATSHT 65/3/48 0.0180
IUNATATE = TAT
o5 ga‘roh"{ FTATSH 65/3/49 0.0150
AT F TAT
o TETHT AT 65/3/50 0.0150
IUATATE F TAT
o TETHT FTATSIT 65/3/51 0.0150
IUNATATE F TAT
o AT AT 65/3/52 0.0150
IUATATE = TAT
o TETHT ATATSHT 65/3/53 0.0150
IUNATATE F TAT
o TETHT ATATST 65/3/54 0.015750
IUNATATE F TAT
o TETHT FTATSIT 65/3/55 0.0165
IUNATATE = TAT
o TETHT ATATSHT 65/3/56 0.0165
IUATATE = TAT
o TETHT AT 65/3/57 0.0165
IUNATATE F TAT
Faferen FaTforawTa
104 B 65/3/58 0.018750
o TETH FTATSIT 65/3/59 0.0195
SUATATE = TAT
o TETHT ATATST 65/3/60 0.0195
SUATATE = TAT
. Fafree Fr;rfi’-rfra 65/3/61 0.0165
o8 BEAETIRS T 65/3/62 0.0165
3T =T ATTAT AT | 65/3/63
109 kel hoTe
3T {eT ATTIAT AT | 65/3/64
110 kel b
3T =T ATTAT A | 65/3/65
111 T T4t ho
3T =T ATTAT A | 65/3/66
112 Yo Tt 0.0153
i DIk q%rrq:r ;{“ﬁw 65/3/67 0.172281
i T 91T IHLATANA | 65/3/68 0.449369
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a. . 7M2 % IgET qETes | @A | 9 712% SIEPEL)

- £ E? T A g ;;Tﬁ AT S | O
(%.STIT.) (%.STI'{.)

115 LK H%Wi:;@w T e 1 466 1.2238

116 HYRTE HITEA 64/2/T 1 0.02

117 Heget AT SHA B | gas2/a 1 6.05

118 HTHTE AT 64/2/a 1 0.19

119 s EERRICE] 74111 | FECE | 0.016125 0.7869

120 ASTH AT TETEHE 74/1/2 | HTUE 0.014775

121 sfar &S ffoese | 74/1/3 | 9FOF | 0.011221

122 TEHT WIEUETS 900 | 74/1/4 | FEOUF | 0.029062

123 wivar g5 fuese | 74/1/5 | AFOE 0.018750

124 EEEERRICI] 74/1/6 | FHOE 0.018750

125 AT HATH AT 74117 | ¥FOF | 0.025181

126 AL LTS =T 74/1/8 | ¥FUF | 0.009675

127 LM TSI T2 74/1/9 | FHUE 0.004950

128 orer e 74/1/10 | sIFfu=® 0.004950

129 st fAeme TG | 74/1/11 | 9F9F | 0.004950

130 et faema TEET | 74112 | AEOE 0.0077

131 e faema TEET | 74113 | dFOF 0.0077

132 st faeme TG | 74/1/14 | FF9F | 0.004950

133 e e TEE | 74/1/15 | AFOF | 0.004950

134 ATEe foeme TEE | 74/1/16 | TFOF | 0.004950

135 et e TEER | 74/1/7 | T9OF | 0.004950

136 o TSET e | 74118 | FEOF | 0.010450

137 ATeet foreme TEET | 74/4/19 | 9FOF | 0.010587

138 et e TEER | 74/1/20 | TFOF | 0.004950

139 i faema TREET | 74/1/21 | dF0F 0.004950

140 e e TEE | 74/1/22 | 9FOF | 0.004950

141 et e TEER | 74/1/23 | T9OF | 0.004950

142 e fAema TG | 74/1/24 | FFOF 0.004950

143 et faema TEET | 74/1/25 | AEOE 0.0066

144 e faema TEEr | 74/1/26 | dEOF 0.0066

145 it [aeme TNEET | 74/1/27 | AFOF 0.004950

146 ook AT e | 74/1/28 | FEOUF | 0.004950

147 R aET e | 74/1/29 | FEOUF | 0.004950

148 ST AT A 74/1/30 | ¥FOF | 0.004950

149 ST AT A 74/1/31 | AEE 0.0093

150 ST | @i 74/1/32 | AEOE 0.0093
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. | qEA l? 7112 % IETC qATCH | I 7112% SIEPEL)
LI R £ T A g AT S | O
ERIED @4 (3.3m<.)
151 ST | @i 74/1/33 0.004950
152 ST @A AT @ | 74/1/34 0.004950
153 S[EET GG A @ | 74/1/35 0.004950
154 ST GG A @ | 74/1/36 0.004950
155 THUA G149 ZEATEA @19 | 74/1/37 0.0066
156 gfve rfdEsETe faart | 74/1/38 0.0066
157 qiRa s = | 74/1/39 0.004950
158 qfRa wfEsETe @@ | 74/1/40 0.004950
159 THT G TETEA @1 | 74/1/41 0.004950
160 UL GT SEATEA @19 | 74/1/42 0.004950
161 THUA G4 SEATEA @19 | 74/1/43 0.004950
162 THL G TEATEA @1 | 74/1/44 0.007975
163 THCA G SETET @ | 74/1/45 0.009187
164 FSTIAT ATHOT oA 74/1/46 0.0090
165 wEE FAFE FAET | 74/1/47 0.009675
166 wfear &7 fuase | 74/1/48 0.015437
167 wiear & fauase | 74/1/49 0.009425
168 AT &9 fuese | 74/1/50 0.0091
169 wiear @57 fuesT | 74/1/51 0.008050
170 ST FIET O | 74/1/52 0.011050
171 WWE 7411153 0.008125
172 et ﬁz : 74/1/54 0.009750
173 HIET qE ST A | 74/1/55 0.009750
174 THUH G THHTEA @1 | 74/1/56 0.009750
175 AT A5 AL | 74/1/57 0.011862
176 FTATATTGNT ATET | 74/1/58 0.022856
177 g areasft e T zar | 74/1/50 0.018312
178 g arasht frr T za0 | 74/1/60 0.0190
179 Ww 74/1/61 0.0202
180 (EEERRICIE] 74/1/62 0.0180
181 wiear "9 fuese | 74/1/63 0.0180
182 wiear & fuase | 74/1/64 0.0180
183 TEHT HIGUIATd 99 | 74/1/65 0.0180
184 AT A EET G | 74/1/66 0.0180
EEINE
185 TEHT IO o9 | 74/1/67 0.0180
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9. E 7112 % IETC qATCH | I 7112% SIEPEL)
F. E E T AT Ec AT Sreet e}
(%.STIT.) (%.STI'{.)
186 AT A EET G | 74/1/68 0.0180
RIS
187 foreft wfarer ert 74/1/69 0.0180
188 Aafhere feds e | 74/1/70 0.0180
189 LEIREERIGIREDS 74/1/71 0.018450
190 ST IS ET | 74/1/72 0.0300
191 ESEEERICE] 74/1/73 0.025650
192 AL TATRTE 4174 0.025650
193 forfers wehe AT | 74/1/75 0.025650
194 fafors wehe AT | 74/1/76 0.025650
195 framer sror geraie | 741777 0.025650
196 forefT <ferer eraf 74/1/78 0.025650
197 foreft <ferer orait 74/1/79 0.025175
198 WTW 2411180 0.025175
199 Tfaer Argorerer ol | 74/1/81 0.025175
200 SEEERICE] 74/1/82 0.025175
201 FAH AATF AT | 74/1/83 0.025525
202 FEMF T AT | 74/1/84 0.0279
203 LT TEUTH B | 74/1/85 0.0279
204 Wﬁm_:wg AR 24186 0.185812
205 R Wm_fwg AT 4187 0.540683
206 fTrrasT et azaT | 74/2/1 0.066850
207 T T AL | 741212 0.0504
g F TAT
208 T A G| 741213 0.0504
AT T TAT
209 ST AT S| 74215 0.0504
T za¥
210 e ﬂmﬁ;‘j FATA | 741216 0.047250
211 et et e 74127 0.011775
212 Tfaer Ao o w | 74/2/8 0.004950
213 (EEERRICIE] 74/2/9 0.004950
214 SEEERICE] 74/2/10 0.004950
215 TR WAL =T | 74/2/11 0.004950
216 TR AT =T | 74/2/12 0.0066
217 T FETH TR | 74/2/13 0.0066
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A | GEIRA = 7112 % IETC qATCH | I 7112% srfRrrger
.| T E T AT e AT AT a7
AP @4 (3.3m<.)

218 T TG ST | 74/2/14 0.004950
219 SAHSTRTE LA 9T | 74/2/15 0.004950
220 AT SLTHSAT 9T | 74/2/16 0.004950
221 SAHSTRTET LA 9T | 74/2/17 0.004950
222 SAHSTRTE LA 9T | 74/2/18 0.004950
223 e Ao o\l | 74/2/19 0.013475
224 ST feiere ort 74/2/20 0.015750
225 T AT TS 74/2/21 0.015750
226 SRR G 2T | 74/2/22 0.015750
207 mw 7412123 0.017625
208 R mjﬂj T | 7412124 0.017625
229 wor faater ot 7412125 0.015750
230 AT AT TS | 74/2/26 0.015750
231 o foiae et 74/2/27 0.015750
232 FIFTAT AT R | 74/2/28 0.011375
233 e HT;; T | 7412129 0.0088

234 FrTET T =TT | 74/2/30 0.0088

235 FTET A fAEwAT | 74/2/31 0.0088

236 AreEt A A | 74/2/32 0.0088

237 ITETSITE THIE e 74/2/33 0.0088

238 T s dzag 74/2/34 0.0088

239 aﬂi;;‘? ;f | 7412135 0.009292
240 AT TATRT A=A | 74/2/36 0.007837
241 angw T | 741237 0.004950
242 THETA T | 7472138 0.004950
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. . 7112 % IETC qATCH | I 712% SIEPEL)
. £ E T e e e | O
@4 (3.3m<.)

243 AIASTRTI TITAASIT AT | 74/2/39 0.004950
244 SAHSTRTET LA & | 74/2/40 0.004950
245 AT SITHETSAT 9T | 74/2/41 0.0066

246 SAHSTRTET LA 9T | 74/2/42 0.0066

247 SAHSTRTET LA 9T | 74/2/43 0.004950
248 AT STHAST T | 74/2/44 0.004950
249 SAHSTRTE LA 9T | 74/2/45 0.004950
250 AHSTRTE LTS 9T | 74/2/46 0.004950
251 BT T FHUSAT | 74/2/47 0.011375
252 EAHT T FHUSAT | 74/2/48 0.011375
253 o foiae et 74/2/49 0.004950
254 EERRERIEREIC] 74/2/50 0.004950
255 wor faater o 74/2/51 0.004950
256 T HRTE S 74/2/52 0.004950
257 wor faater o 74/2/53 0.0066

258 wor faater o 74/2/54 0.0066

259 o faater et 74/2/55 0.004950
260 T T STreft 74/2/56 0.004950
261 AT TEE FEAAL | 74/2/57 0.004950
262 AT AT 516 | 74/2/58 0.004950
263 wor faater o 74/2/59 0.007012
264 R @?g@ AT 7412160 0.039975
265 Wﬁ g%w 74/2/61 0.0185

266 AT AT AR | 74/2/62 0.0099

267 Wm 7412163 0.008137
268 A 7412164 0.007875

EEIRKI
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#. | qEIE E 7M2 % IgET qETes | @A | 9 7TM2% e
- TR EE E FTATH e aram ATATHT SAHA ax
@3 (8.3T2)
269 CERRERICEEILI] 74/2/65 | TFEOF 0.007525
270 LA A AT 74/2/66 | FHOE 0.0098
271 TS qETeT a5 | 74/2/67 | AFUE 0.0450
272 £ %sr@rm-q' 7412168 | 3 0.0453
273 ﬁ? 7412169 | 0.046175
274 oy | 74270 0.045250
275 TTH G=TT SHEATAT | 74/2/71 | FEHE 0.184662
276 T G SHAATAAT | 74/2/72 | HLHR 0.627265
T 20.38583 2.0145
(3.3<.) (3.3<.)
(o]
(9]
8
1 | & E‘ TETTE T A1 38 1 3.20 0.4053
5
o
T 3.20 0.4053
(.3<.) (.3<.)
TI AN | 80.28883 7.4353
(8-3.) (8-3.)

[T, 5. G197/WR-BPQ (HDN)/Taladi + 4 Vigs/20A]
AT FHI qTUSH, H&T TATH S ATFIET (FHHTT)




20 THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(ii)]

MINISTRY OF RAILWAYS
(Central Railway)
NOTIFICATION
Mumbai, the 9th December, 2025
Under clause 20A of the Railway (Amendment) Act 2008

S.0. 5757(E).— In exercise of the powers conferred by sub-section (1) of Section 20A of the Railways Act,
1989 (24 of 1989) (hereinafter referred to the Railway (Amendment) Act 2008 (No.11 of 2008), the Central Government,
after being satisfied that for the public purpose, the land, the brief description of which has been given in schedule
annexed hereto, is required for purpose of execution, maintenance, management and operation of Special Railway
Project, namely “Quadrupling of Wardha - Balharshah (135 KM) on Delhi —Chennai High Density Network
(HDN) Route” in the district of Chandrapur in the State of Maharashtra, hereby declares its intention to acquire
such land.

Any person interested in the said land may, within a period of thirty days from the date of publication of this
notification in the Official Gazette, raise objection to the acquisition and use of such land for the aforesaid purpose
under sub-section (1) of section 20D of the said Act.

Every such objection shall be made to the Competent Authority namely, Competent Authority for Land
Acquisition & Sub Divisional Officer, Chandrapur Dist. Chandrapur Maharashtra in writing and shall set out the
grounds thereof, and the Competent Authority shall give the objector the opportunity of being heard, either in person or
by legal practitioner and may, after hearing such objections and after making such further enquiry, if any, as the
Competent Authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 20D of the said Act shall be final.
The land plans and other details of the land covered under this notification are available and can be inspected by the
interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief description of the land to be acquired, with or without structures, falling within the Special Railway Project
“Quadrupling of Wardha - Balharshah (135 KM) on Delhi —Chennai High Density Network (HDN) Route” in
the district Chandrapur in the State of Maharashtra.

Sr. Land ° o © < Name of Survey Land Holding Total Acquistion
No. | acquisition = § 2 = Landholder as per No. Method area as area
Case no 25 S 7112 per 7/12 (Ha.)
(Ha.)
Shantaram
1 Vithoba Divse and 64 1 3.37 0.2054
other
Parvatabai 1
2 Tukaram 67 2.14 0.4482
Nagarkar and
others
© 5 Bouddhadas 1
3 0 2= 5 Sudamyji 38 4.96 0.4139
o @] =
S 3 = Chandekar
§ A = Vamanrao 1
4 © © Pandurangpant 7711 1.40
Lohe
Vasanti 1 0.2695
5 7711 1.59
Vamanrao Lohe
1
6 Akash Shantaram 2712 191
Kaswate
1
7 Prashant 80/1 2.7 0.2655
Laxmareddy
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Sr.

No.

Land
acquisition
Case no

of the
village

Name

Taluka

Name of
Landholder as per
7112

Survey
No.

Land Holding
Method

Total
area as
per 7/12

(Ha.)

Acquistion
area
(Ha.)

10

11

Muskawar and
others

Gajanan Shankar
Vadhai and
others

80/2

1.36

Uday Pratap
Balkishan Singh
and answer

81

1.28

0.1852

Balu Shantaram
Kaswate

78

1.72

0.4220

Sambu
Gangaram
Masirkar and
others

82

2.08

0.2354

Total

23.81
(Ha)

2.44
(Ha)

10

02/65/2025-26
Morwa

Chandrapur

Arun Bapurao
Bhatarkar and
others

55

1.8500

0.0855

Gosai
Vishwanath
Pidurkar and

others

56

0.96

0.0782

Chandu Jairam
Bobde and others

57

0.90

0.0384

Natthu Shivaram
Pidurkar and
others

58

2.36

0.1018

Dr. Vijay
Sambasiva
Ainchwar

129/1

1.740

Sudhir
Ghanshyam
Dorlikar

129/2

1.740

Vinayak
Bhagwan
Dorlikar

129/3

1.740

Anita Tarachand
Dorlikar and
others

129/4

1.740

Partner by Black
Pearl Realities-
Vishakha Kapil
Tirankar

129/5

1.740

0.4793

Damayanti
Vasudev
Dorlikar

128/1

2.60

0.3133
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Sr. Land ® o ® - Name of Survey Land Holding Total Acquistion
No. | acquisition ES R = Landholder as per No. Method area as area
Case no 25 S 7112 per 7/12 (Ha.)
(Ha.)
Shashikant non-
11 Dadarao agricultural 0.0279
Pandhare 128/1/1
12 Rambhau 12812 fon- 0.0279
Jholbaji Nokarkar agricultural
13 Rambhau 128013 fon- 0.0279
Jholbaji Nokarkar agricultural
Rajesh 128/1/4 non-
14 Mahadevrao agricultural 0.0279
Umate
Dayaneshwar 128/1/5 non-
15 Pannuji agricultural | 0.0279
Chandekar
Sunanda 128/1/6 non-
16 Dnyaneshwar agricultural 0.0279
Chandekar
17 Dilip Tatyaji 128/1/7 non- 0.0279
Vagabdkar agricultural
Chandra Prakash 128/1/8 non-
18 Dev . 0.0250
agricultural
Mareshwar 128/1/9 non-
19 Ganpatrao agricultural | 0.029531
Kamble
20 Kishore Dadaji 128/1/10 non- 0.028744
Bobde agricultural
Madhuri 128/1/11 non-
21 Pandurang agricultural | 0.028050
Karsinghe
Moreshwar 128/1/12 non-
22 Ganpatrao agricultural | 0.028350
Kamble
Krishna 128/1/13 non-
* Marotrao Malode agricultural 0030230
Narendra 128/1/14 non-
24 Govardhan agricultural | 0.026305
Pranikar
25 Ganesh Shravanj i| 128/1/15 non- 0.0279
Aadmin agricultural
2% Dilip Yaghwatrao 128/1/16 non- 0.029460
Khadilakar agricultural
Ramkrishna 128/1/17 non-
27 Haribhau agricultural | 0.029460
Bangade
Prakash Vasudev | 128/1/18 non-
28 Rageet and agricultural 0.0279

others
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Sr. Land ® o ® - Name of Survey Land Holding Total Acquistion
No. | acquisition ES R = Landholder as per No. Method area as area
Case no 25 S 7112 per 7/12 (Ha.)
(Ha.)
Dilip 128/1/19 non-
29 Mahadevrao agricultural | 0.030955
Deharkar
30 Manoha}r Sonbaji | 128/1/20 non- 0.023425
Kshirsagar agricultural
31 Vidya Bhr. Satish | 128/1/21 non- 0.028350
chand Dalvi agricultural '
3 Saran Surendra | 128/1/22 non- 0.028350
Kapur and others agricultural
Dhirendra 128/1/23 non-
33 Surendra Kapur agricultural | 0.028050
and others
” Vithabai Baburao | 128/1/24 non- 0.028050
Chandekar agricultural '
35 Nirmala | 128/1/25 pon- 0.028350
Surendrarao Patil agricultural
Ashok 128/1/26 non-
36 Shankarrao agricultural | 0.028350
Gabhne
Ranj ana 128/1/27 non-
37 Gajananrao agricultural | 0.028575
Rajurkar
38 Vivek Sharadrao | 128/1/28 non- 0.0183
Dev agricultural
39 Vivak Sharadrao | 128/1/29 non- 0.0155
Dev agricultural
40 Nirmal 1281130 pon- 0.0186
Sharadrao Dev agricultural
Rajkumar 128/1/31 non-
41 Ambikaprasad agricultural 0.0186
Vajpayee
Rajkumar 128/1/32 non-
42 Ambikaprasad agricultural 0.018150
Vajpayee
Surendrakumar | 128/1/33 non-
43 Ambikaprasad agricultural 0.0183
Vajpayee
" Balaji Vitthalrao | 128/1/34 non- 0.0186
Umate agricultural
45 Sunil Shakarrao | 128/1/35 non- 0.0186
Wankhede agricultural
Hanumant 128/1/36 non-
46 Dugayya agricultural 0.0186
Adakapuram
Shankar 128/1/37 non-
47 Bakaramji agricultural 0.0186

shivarkar
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Sr. Land ® o ® - Name of Survey Land Holding Total Acquistion
No. | acquisition ES R = Landholder as per No. Method area as area
Case no 25 S 7112 per 7/12 (Ha.)
(Ha.)
Manish non-
48 Nanasaheb agricultural | 0.022469
Borade 128/1/38
49 Mayeti Yashwant | 128/1/39 non- 0.0186
Bhandarkar agricultural
Darshan 128/1/40 non-
50 Madhukar agricultural 0.0186
Padgelwar
51 Akanuri pite 128/1/41 non- 0.0186
Malaya Madanya agricultural
Laxmikant 128/1/42 non-
52 Vasudevarao agricultural 0.0183
Yerne and others
Devidas 128/1/43 non-
53 Bhagwanji agricultural 0.0183
Shivankar
Limbunabai 128/1/44 non-
54 Abhiman agricu]tural 0.0186
Meshram
Gautam 128/1/45 non-
55 Tulshiram agricultural 0.0186
Waghmare
c6 Mainabai Bapuji | 128/1/46 non- 0.0186
Zode agricultural
Manish 128/1/47 non-
57 Nanasahev agricultural | 0.025956
Borade
Sunita 128/1/48 non-
58 Rameshrao agricultural | 0.019350
Mangrulkar
Shila Vasant 128/1/49 non-
59 Bhagat and agricultural 0.0198
others
Prakash 128/1/50 non-
60 Vasudevarao agricultural 0.0198
Ragit
61 Suresh Lomesh | 128/1/51 non- 0.0198
Gandam agricultural
Pappu Mustafa | 128/1/52 non-
62 Chaudhary and agricultural 0.0180
others
63 Devidin Pite 128/1/53 non- 0.0180
Sukhdev agricultural
Limbunabai 128/1/54 non-
64 Abhiman agricu]tura] 0.0180
Meshram
65 12801755 non- 0.1970
agricultural
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Sr. Land ® o ® - Name of Survey Land Holding Total Acquistion
No. | acquisition ES R = Landholder as per No. Method area as area
Case no 25 S 7112 per 7/12 (Ha.)
(Ha.)
Gram Panchayat
Morwa
66 Gram Panchayat | 128/1/56 non- 0.493270
Morwa agricultural
67 MahadeY Rama 1 261
Dorlikar 128/2
Vitthal Mukunda 1 0.1059
There , Gram
Panchayat
68 Morwa , Central 0.78
Railway
Government of
India, 15
Total 22.7205 | 1.2024 (Ha)
(Ha.)
Shantabai 1011 1 0.8724
1 Sheshmal 2.10
Kothari
5 Rakhi Na\{een 10/2 1 2 0250
Kothari
Prakash 10/3/1 non-
3 Sheshmalji agricultural | 0.032987
Kothari
Deputy Chief 10/3/2 non-
4 Engineer Central agricultural | 0.037950
Railway Wardha
Deputy Chief 10/3/3 non-
5 Engineer Central agricultural | 0.019687
Railway Wardha
Q 5 Deputy Chief 10/3/4 non-
6 9 = = Engineer Central agricultural 0.0150
o < = N
S 9 i Railway Wardha
© = = Deputy Chief 10/3/5 non-
7 © © Engineer Central agricultural | 0.020437
Railway Wardha
8 Prakash Maroti 10/3/6 non- 0.0264
Junghare agricultural
Prakash 107317 non-
9 Sheshmalji agricultural | 0.031306
Kothari
10 Veena Raju 10/3/8 non- 0.0160
Parkhi agricultural
Prakash 10/3/9 non-
11 Sheshmalji agricultural 0.01755
Kothari
Prakash 10/3/10 non-
12 Sheshmalji agricultural 0.0300
Kothari




26

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

Sr. Land ® o ® - Name of Survey Land Holding Total Acquistion
No. | acquisition ES R = Landholder as per No. Method area as area
Case no 25 S 7112 per 7/12 (Ha.)
(Ha.)
Nasima Khatun | 10/3/11 non-
13 Alihussain agricultural 0.0170
Ansari
Prakash 10/3/12 non-
Sheshmalji agricultural
1 Kothari and 00170
others
Prakash 10/3/13 non- 0.0170
15 Sheshmalji agricultural
Kothari and
others
Deputy Chief 10/3/14 non- 0.0170
16 Engineer Central agricultural
Railway Wardha
Deputy Chief 10/3/15 non- 0.0170
17 Engineer Central agricultural
Railway Wardha
Deputy Chief 10/3/16 non-
18 Engineer Central agricultural | 0.034850
Railway Wardha
Prakash 10/3/17 non-
19 Sheshrpalji agricultural 0.043143
Kothari and
others
Milind Shalikram | 10/3/18 non-
20 Navarkhel and agricultural 0.0345
others
Deputy Chief 10/3/19 non-
21 Engineer Central agricultural 0.0175
Railway Wardha
29 Maya Sudhakar non- 0.0225
Dethe and others | 10/3/20 agricultural
Deputy Chief 10/3/21 non-
23 Engineer Central agricultural 0.0330
Railway Wardha
Suresh Nanaji 10/3/22 non-
24 Rogokar and agricultural | 0.034125
others
o5 Alka Santosh 10/3/23 non- 0.021750
Zade and others agricultural
26 Sumit Sudhakar 10/3/24 non- 0.017062
Linge agricultural
Sundarabai 10/3/25 non-
27 Anandrao agricultural 0.0150
Pidurkar
28 Prabhakar 10/3/26 non- 0.0150
Daulatrao agricultural
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Sr. Land ® - Name of Survey Land Holding Total Acquistion
No. | acquisition g § 2 = Landholder as per No. Method area as area
Case no 25 S 7112 per 7/12 (Ha.)
(Ha.)
Nirvana and
others
Vaishali 10/3/27 non-
29 Madhukar agricultural 0.0150
Naranvare and
others
Deputy Chief 10/3/28 non-
30 Engineer Central agricultural | 0.023625
Railway Wardha
Sandhya Ganesh | 10/3/29 non-
31 Bawaskar and agricultural 0.0180
others
Sangeetawai 10/3/30 non-
32 Shatrughan agricultural 0.0150
Kulmethe
11 10/3/31 -
33 Asha th_llajl non 0.0150
Parkhi agricultural
Varsha Dilip 10/3/32 non-
34 Chahare and agricultural | 0.016125
others
10/3/33 -
35 Prakash Devrao non 0.0165
Parkhi agricultural
Pushpa 10/3/34 non-
36 Keshavrao agricultural 0.0150
Dhoke
i 10/3/35 -
37 Vllas. Anandrao non 0.0150
Pidrakar agricultural
10/3/36 -
38 Ramesh on 0.0150
Fakru Upare agricultural
10/3/37 -
39 Geetg Namdav non 0.0150
odhe agricultural
10/3/38 -
40 Mangash pon 0.031312
Namdav Bodhe agricultural
i 10/3/39 -
a1 Ravindra on 0.0285
Bhaurao Vidhete agricultural
ili 10/3/40 -
42 Dilip Sudhakar non 0.0150
Dhand agricultural
i i 10/3/41 -
43 Vitthal Latari non 0.0150
Ghugool agricultural
1 i 10/3/42 -
44 Ujjwala Vinod non 0.0150
Lakde agricultural
1 10/3/43 -
45 Bhaurao Ramaji non 0.0150
Durve agricultural
i i 10/3/44 -
46 Indira Klshore non 0.015562
Balki agricultural
Sandeep non-
47 Ramkrishna agricultural 0.0165
Balpane 10/3/45
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10/3/46 -
48 Kavadu Vanosa non 0.0150
Usane and others agricultural
10/3/47 -
49 Rahul Raghunath non 0.0150
Amte and others agricultural
10/3/48 -
50 Manohar pon 0.0150
Sudhakar Bhoyar agricultural
Manesh Ramdas | 10/3/49 non-
51 Satpute and agricultural | 0.031875
others
10/3/50 -
52 Purushottam non 0.007375
Kavadu Nagarkar agricultural
i 10/3/51 -
53 Lata Dattajl non 0.0150
Devgirkar agricultural
i 10/3/52 -
54 Sachin Mahadev non 0.0150
Dhawale agricultural
i 10/3/53 -
&5 Vllas.Pandurang non 0.015562
Parakhi and others agricultural
Baburao alias 10/3/54 non-
56 Bapurao Adkuni agricultural | 0.019237
Zade
Jyoti Mahesh 10/3/55 non-
S7 Kaikaryawar and agricultural | 0.017875
others
i 10/3/56 -
58 .Ranglt Hawa non 0.0160
Singh and others agricultural
Kalidas Ramdas | 10/3/57 non-
59 Gundawar and agricultural 0.0150
others
Devendra 10/3/58 non-
60 Shamrao agricultural 0.0150
Longade
Sumit Vasudev | 10/3/59 non-
61 Chanakapure and agricultural 0.0150
others
Manoj 10/3/60 non-
62 Parshuram agricultural 0.0150
Bhoyar
Santosh 10/3/61 non-
63 Mahadev agricultural 0.0150
Sonekar and
others
i 10/3/62 -
64 Kalpana Shailesh non 0.0150
Wadskar agricultural
Prakash 10/3/63 non-
65 Sheshmalji agricultural 0.0165
Kothari
10/3/64 -
66 non 0.0165

agricultural
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Vikas Sudhakar
Zade and others
Praful Prabhakar | 10/3/65 non-
67 Chahalkar and agricultural | 0.015250
others
68 Chandrashekhar 10/3/66 non- 0.017187
Vitthal Bhoyar agricultural
69 Avinash Bhaurao 10/3/67 non- 0.019740
Balki agricultural
20 Vitthal Ramaji | 10/3/68 non- 0.0160
Sontakke agricultural
- Gram Panchayat 10/3/69 | Government 0.2150
Tadali
- Gram ‘Panchayat 10/3/70 | Government 0.473550
Tadali and other
Suresh Sadashiv 10/4 1
& Potdukhe 0.44
24 Datta Gopala 1 0.08 0.0578
Warahate 11
Ganpati 1 0.0016
75 Neelkanth devse 0.56
and other 1
26 Ravindra Bapuji non- 0.0280
Besurkhar 11212 agricultural
- Jayant Nanaji 1 0.5600 0.0043
Dewase and other 2
Balibhadra 1 0.1938
78 Vishwanath Dixit 0.81
and others 3
Rekha Shankar 1
79 Kasavate and 0.02
other perfumes 31
Dattu Piku non-
80 Talamale and agricultural 0.010
other 32
Bhaiyya Rushi 1
81 Dhande and 0.03
others 3/4
Rajaram Laxman 1
82 Deshbharat and 0.02
others 3/5
Nathabai Maroti 1
83 Khiratkar and 0.02
others 3/6
Dadaji Ramu 1
84 Chokhare 317 0.09
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Namdev Vithu 1
85 Deshmukh and 0.01
others 3 Packy
Ajay Sudhakar 1 0.1598
86 Kaswate and 0.62
others 304/1
Chandrakant non-
g7 Madhukar agricultural 0.007687
Kaswate and
others 304/2/1
Chandrakant non-
88 Madhukar agricultural 0.002937
Kaswate and
others 304/2/2
a9 Munni Sambhaji | 304/2/3 non- 0.023560
Gedam agricultural
Kunal Suryabhan | 304/2/4 non-
90 Aawale and agricultural | 0.023685
others
91 Gautam Mohan | 304/2/5 pon- 0.023810
Asrani and others agricultural
Chandrakant 304/2/6 non-
92 Madhukar agricultural 0.023935
Kaswate and
others
Jyoti Subhash 3047217 non-
93 Junghare and agricultural | 0.024060
others
Chandrakant 304/2/8 non-
94 Madhukar agricultural 0.024185
Kaswate and
others
Chandrakant 304/2/9 non-
95 Madhukar agricultural 0.024375
Kaswate and
others
Chandrakant 304/2/10 non-
9 Madhukar agricultural 0.030937
Kaswate and
others
Chandrakant non-
97 Madhukar agricultural 0.0171
Kaswate and
others 304/2/11
Umila non-
98 Narpatchand agricultural 0.0170
Bhandari 304/3/1
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Case no 25 S 7112 per 7/12 (Ha.)
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Umila non-
99 Narpatchand agricultural 0.0170
Bhandari 304/3/2
Umila 304/3/3 non-
100 Narpatchand agricultural 0.0170
Bhandari
Umila 304/3/4 non- 0.0170
101 Narpatchand agricultural
Bhandari
Umila 304/3/5 non- 0.0170
102 Narpatchand agricultural
Bhandari
Umila 304/3/6 non- 0.0170
103 Narpatchand agricultural
Bhandari
Umila 304/3/7 non- 0.0170
104 Narpatchand agricultural
Bhandari
Umila 304/3/8 non- 0.0170
105 Narpatchand agricultural
Bhandari
Umila 304/3/9 non-
106 Narpatchand agricultural | 0.019125
Bhandari
Umila 304/3/10 non-
107 Narpatchand agricultural 0.0170
Bhandari
Umila 304/3/11 non- 0.0170
108 Narpatchand agricultural
Bhandari
Umila 304/3/12 non- 0.0170
109 Narpatchand agricultural
Bhandari
Umila 304/3/13 non- 0.0170
110 Narpatchand agricultural
Bhandari
Umila 304/3/14 non- 0.0170
111 Narpatchand agricultural
Bhandari
Umila 304/3/15 non-
112 Narpatchand agricultural | 0.021070
Bhandari
113 Gram Panchayat | 04/3/16 pon- 0.012325
Tadli agricultural
114 Gram Panchayat | 304/3/17 pon- 0.105205
Tadli agricultural
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Pundalik Ganpati 0.0786
115 Waghmare and 0.13
others 4
10.1725 1.3683
Total (Ha.) (Ha.)
Sudhakar Balaji non- 0.0038
1 Upagalwar and agricultural 0.0294
others 65/1/1
Sudhakar Balaji | 65/1/2 non-
2 Upagalwar and agricultural 0.0294
others
Sudhakar Balaji | 65/1/3 non-
3 Upagalwar and agricultural 0.0294
others
Sudhakar Balaji | 65/1/4 non-
4 Upagalwar and agricultural 0.0260
others
Sudhakar Balaji | 65/1/5 non-
5 Upagalwar and agricultural 0.0260
others
Sudhakar Balaji | 65/1/6 non-
6 Upagalwar and agricultural 0.0260
others
© . Sudhakar Balaji | 65/1/7 non-
7 o § 2 Upagalwar and agricultural 0.0385
g % £ others
B s i:% Sudhakar Balaji | 65/1/8 non-
8 S D O Upagalwar and agricultural 0.0195
others
Sudhakar Balaji | 65/1/9 non-
9 Upagalwar and agricultural 0.0165
others
Sudhakar Balaji | 65/1/10 non-
10 Upagalwar and agricultural 0.0165
others
Sudhakar Balaji | 65/1/11 non-
11 Upagalwar and agricultural 0.0165
others
Sudhakar Balaji | 65/1/12 non-
12 Upagalwar and agricultural 0.0165
others
Sudhakar Balaji | 65/1/13 non-
13 Upagalwar and agricultural 0.0165
others
Sudhakar Balaji | 65/1/14 non-
14 Upagalwar and agricultural 0.0165

others
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Case no 25 S 7112 per 7/12 (Ha.)
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Sudhakar Balaji | 65/1/15 non-
15 Upagalwar and agricultural | 0.018750
others
Sudhakar Balaji | 65/1/16 non-
16 Upagalwar and agricultural | 0.017250
others
Sudhakar Balaji | 65/1/17 non-
17 Upagalwar and agricultural | 0.017250
others
Sudhakar Balaji | 65/1/18 non-
18 Upagalwar and agricultural 0.0195
others
Sudhakar Balaji | 65/1/19 non-
19 Upagalwar and agricultural 0.0165
others
Sudhakar Balaji | 65/1/20 non-
20 Upagalwar and agricultural 0.0165
others
Sudhakar Balaji | 65/1/21 non-
21 Upagalwar and agricultural 0.0165
others
Sudhakar Balaji | 65/1/22 non-
22 Upagalwar and agricultural 0.0165
others
Sudhakar Balaji non-
23 Upagalwar and agricultural | 0.018750
others 65/1/23
Leenala 65/1/24 non-
24 Gangadharrao agricultural 0.0270
Mahiwar and
others
Leenala 65/1/25 non-
25 Gangadharrao agricultural 0.0260
Mahiwar and
others
Sudhakar Balaji | 65/1/26 non-
26 Upagalwar and agricultural 0.0250
others
Sudhakar Balaji | 65/1/27 non-
27 Upagalwar and agricultural 0.0198
others
Sudhakar Balaji | 65/1/28 non-
28 Upagalwar and agricultural 0.0198
others
Sudhakar Balaji | 65/1/29 non-
29 Upagalwar and agricultural 0.0198

others
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Sudhakar Balaji | 65/1/30 non-
30 Upagalwar and agricultural 0.0198
others
Sudhakar Balaji | 65/1/31 non-
31 Upagalwar and agricultural 0.0195
others
Sandhya 65/1/32 non-
32 Vyankateshvaro agricultural 0.0198
Mahiwar
Sudhakar Balaji | 65/1/33 non-
33 Upagalwar and agricultural | 0.030525
others
Sudhakar Balaji | 65/1/34 non-
34 Upagalwar and agricultural 0.0172
others
35 Geeta Milindrao | 65/1/35 non- 0.018075
Narharshettywar agricultural
36 Geeta Milindrao | 65/1/36 non- 0.018075
Narharshettywar agricultural
Sudhakar Balaji | 65/1/37 non-
37 Upagalwar and agricultural | 0.018975
others
Sudhakar Balaji | 65/1/38 non-
38 Upagalwar and agricultural 0.018975
others
Sudhakar Balaji | 65/1/39 non-
39 Upagalwar and agricultural | 0.018975
others
Sudhakar Balaji | 65/1/40 non-
40 Upagalwar and agricultural | 0.018975
others
Sudhakar Balaji | 65/1/41 non-
41 Upagalwar and agricultural | 0.018975
others
Sudhakar Balaji | 65/1/42 non-
42 Upagalwar and agricultural | 0.018975
others
Sudhakar Balaji | 65/1/43 non-
43 Upagalwar and agricultural | 0.018975
others
Krishnakumar 1
44 Gangaramji 1.61
Khosla 65/2
Rajesh 1
Krishnakumar
45 Khosla and 198
others 65/2/ A
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46 Government land 1 0.03
acquisition 65/2/ B
Sudhakar Balaji non-
47 Upaganlawar and agricultural 0.0165
other 65/3/1
Sudhakar Balaji non-
48 Upaganlawar and agricultural 0.0165
other 65/3/2
Sudhakar Balaji non-
49 Upaganlawar and agricultural 0.0165
other 65/3/3
Sudhakar Balaji | 65/3/4 non- 0.0165
50 Upaganlawar and agricultural
other
Sudhakar Balaji | 65/3/5 non- 0.0165
51 Upaganlawar and agricultural
other
Sudhakar Balaji | 65/3/6 non- 0.0165
52 Upaganlawar and agricultural
other
Sudhakar Balaji | 65/3/7 non- 0.0165
53 Upaganlawar and agricultural
other
Sudhakar Balaji | 65/3/8 non- 0.0165
54 Upaganlawar and agricultural
other
Sudhakar Balaji | 65/3/9 non- 0.0165
55 Upaganlawar and agricultural
other
Sudhakar Balaji | 65/3/10 non- 0.0165
56 Upaganlawar and agricultural
other
Sudhakar Balaji | 65/3/11 non- 0.0165
57 Upaganlawar and agricultural
other
Sudhakar Balaji | 65/3/12 non- 0.0165
58 Upaganlawar and agricultural
other
Sudhakar Balaji | 65/3/13 non- 0.0165
59 Upaganlawar and agricultural
other
Sudhakar Balaji | 65/3/14 non- 0.0165
60 Upaganlawar and agricultural
other
Sudhakar Balaji | 65/3/15 non- 0.0165
61 Upaganlawar and agricultural
other
Sudhakar Balaji | 65/3/16 non- 0.0165
62 Upaganlawar and agricultural

other
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Sudhakar Balaji | 65/3/17 non-
63 Upaganlawar and agricultural 0.0180
other
Sudhakar Balaji | 65/3/18 non-
64 Upaganlawar and agricultural 0.0150
other
Sudhakar Balaji | 65/3/19 non-
65 Upaganlawar and agricultural 0.0150
other
66 Sudhakar Balaji | 65/3/20 non-
Upaganlawar and agricultural 0.0150
other
Sudhakar Balaji | 65/3/31 non-
67 Upaganlawar and agricultural 0.0150
other
Sudhakar Balaji | 65/3/22 non-
68 Upaganlawar and agricultural 0.028175
other
Sudhakar Balaji | 65/3/23 non-
69 Upaganlawar and agricultural 0.025575
other
Sudhakar Balaji | 65/3/24 non-
70 Upaganlawar and agricultural 0.020250
other
Sudhakar Balaji | 65/3/25 non-
71 Upaganlawar and agricu]tural 0.0150
other
Sudhakar Balaji | 65/3/26 non-
72 Upaganlawar and agricu]tural 0.0150
other
Sudhakar Balaji | 65/3/27 non-
73 Upaganlawar and agricultural 0.018250
other
Sudhakar Balaji | 65/3/28 non-
74 Upaganlawar and agricu]tural 0.0150
other
Sudhakar Balaji | 65/3/29 non-
75 Upaganlawar and agricultural 0.0150
other
Sudhakar Balaji | 65/3/30 non-
76 Upaganlawar and agricultural 0.020250
other
Sudhakar Balaji | 65/3/31 non-
77 Upaganlawar and agricu]tural 0.0195
other
Sudhakar Balaji | 65/3/32 non-
78 Upaganlawar and agricultural 0.015750
other
Sudhakar Balaji | 65/3/33 non-
79 Upaganlawar and agricultural 0.0157

other
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Sudhakar Balaji | 65/3/34 non-
80 Upaganlawar and agricultural 0.015750
other
Sudhakar Balaji | 65/3/35 non-
81 Upaganlawar and agricultural 0.015750
other
Sudhakar Balaji | 65/3/36 non-
82 Upaganlawar and agricultural 0.015750
other
Sudhakar Balaji | 65/3/37 non-
83 Upaganlawar and agricultural 0.018750
other
Sudhakar Balaji | 65/3/38 non-
84 Upaganlawar and agricultural 0.015750
other
Sudhakar Balaji | 65/3/39 non-
85 Upaganlawar and agricultural 0.0150
other
Sudhakar Balaji | 65/3/40 non-
86 Upaganlawar and agricultural 0.0150
other
Sudhakar Balaji | 65/3/41 non-
87 Upaganlawar and agricultural 0.0150
other
Sudhakar Balaji | 65/3/42 non-
88 Upaganlawar and agricultural 0.0150
other
Sudhakar Balaji | 65/3/43 non-
89 Upaganlawar and agricultural 0.0150
other
Sudhakar Balaji | 65/3/44 non-
90 Upaganlawar and agricultural 0.015750
other
Sudhakar Balaji | 65/3/45 non-
91 Upaganlawar and agricultural 0.015750
other
Sudhakar Balaji | 65/3/46 non-
92 Upaganlawar and agricultural 0.015750
other
Sudhakar Balaji | 65/3/47 non-
93 Upaganlawar and agricultural 0.015750
other
Sudhakar Balaji | 65/3/48 non-
94 Upaganlawar and agricultural 0.0180
other
Sudhakar Balaji | 65/3/49 non-
95 Upaganlawar and agricultural 0.0150
other
Sudhakar Balaji | 65/3/50 non-
96 Upaganlawar and agricultural 0.0150

other
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Sudhakar Balaji | 65/3/51 non-
97 Upaganlawar and agricultural 0.0150
other
Sudhakar Balaji | 65/3/52 non-
98 Upaganlawar and agricultural 0.0150
other
Sudhakar Balaji | 65/3/53 non-
99 Upaganlawar and agricultural 0.0150
other
Sudhakar Balaji | 65/3/54 non-
100 Upaganlawar and agricultural 0.015750
other
Sudhakar Balaji | 65/3/55 non-
101 Upaganlawar and agricultural 0.0165
other
Sudhakar Balaji | 65/3/56 non-
102 Upaganlawar and agricultural 0.0165
other
Sudhakar Balaji | 65/3/57 non-
103 Upaganlawar and agricultural 0.0165
other
Nandkishore non-
104 Sada.shivrao agricultural 0.018750
Maddiwar and
others 65/3/58
Sudhakar Balaji | 65/3/59 non-
105 Upaganlawar and agricultural 0.0195
other
Sudhakar Balaji | 65/3/60 non-
106 Upaganlawar and agricultural 0.0195
other
Nandkishore 65/3/61 non-
107 Sada_shivrao agricultural 0.0165
Maddiwar and
others
Nandkishore 65/3/62 non-
108 Sada_shivrao agricultural 0.0165
Maddiwar and
others
Deputy Chief 65/3/63 non-
109 Engineer Central agricultural 0.0165
Railway Wardha
Deputy Chief 65/3/64 non-
110 Engineer Central agricultural 0.0170
Railway Wardha
Deputy Chief 65/3/65 non-
111 Engineer Central agricultural 0.0153

Railway Wardha
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Deputy Chief 65/3/66 non-
112 Engineer Central agricultural 0.0153
Railway Wardha
Gram Panchayat | 65/3/67 non-
113 Umrilalman and agricultural | 0.172281
others
Gram Panchayat | 65/3/68 non-
114 Umrilalman and agricultural | 0.449369
others
Bandu 1 1.2238
Laxmanrao
115 . 4.66
Ahirkar and
others 64/1/ A
1
116 Govenment land 002
acquisition 64/2/ B
Central 1
117 Workshop Umri 6.05
Rith 64/2/ A
1
118 government land 0.19
acquisition 64/2/ B
i i i - 0.7869
119 Ritu Ajay Patil non 0.016125
74/1/1 agricultural
i 74/1/2 -
120 Ajay Ashok non 0.014775
Pendharkar agricultural
i 74/1/3 -
121 Sangeeta Sanjay non 0.011221
Pimpalkar agricultural
74/1/4 -
129 Padma Mohanlal non 0.029062
Sharma agricultural
i 74/1/5 -
123 Sangeeta Sanjay non 0.018750
Pimpalkar agricultural
i i i 74/1/6 -
124 Ritu Ajay Patil non 0.018750
agricultural
i 74117 -
125 Mangala Kailash non 0.025181
Jhade agricultural
1 74/1/8 -
126 AShOC'; Budhaji pon 0.009675
edam agricultural
11 74/1/9 -
127 Ashok Budhaji non 0.004950
Gedam agricultural
74/1/10 non-
128 Akhil Vilas agricultural 0.004950
Gangredriwar
il Vi 74/1/11 -
129 Akhil Vilas on 0.004950
Gangredriwar agricultural
il Vi 74/1/12 -
130 Akhil Vl_las non 0.0077
Gangredriwar agricultural
il Vi 74/1/13 -
131 Akhil Vl_las non 0.0077
Gangredriwar agricultural




40

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

Sr. Land ® - Name of Survey Land Holding Total Acquistion
No. | acquisition g § 2 = Landholder as per No. Method area as area
Case no 25 S 7112 per 7/12 (Ha.)
(Ha.)
il Vi 74/1/14 -
132 Akhil Vilas pon 0.004950
Gangredriwar agricultural
il Vi 74/1/15 -
133 Akhil Vilas pon 0.004950
Gangredriwar agricultural
il Vi 74/1/16 -
134 Akhil Vilas pon 0.004950
Gangredriwar agricultural
il Vi 74/1/17 -
135 Akhil Vilas pon 0.004950
Gangredriwar agricultural
il Vi 74/1/18 -
136 Akhil Vilas pon 0.010450
Gangredriwar agricultural
il Vi 74/1/19 -
137 Akhil Vilas pon 0.010587
Gangredriwar agricultural
il Vi 74/1/20 -
138 Akhil Vilas pon 0.004950
Gangredriwar agricultural
il Vi 74/1/21 -
139 Akhil Vilas non 0.004950
Gangredriwar agricultural
140 Akhil Vilas 74/1/22 non- 0.004950
Gangredriwar agricultural
141 Akhil Vilas 74/1/23 non- 0.004950
Gangredriwar agricultural
142 Akhil Vilas 74/1/24 non- 0.004950
Gangredriwar agricultural
il Vi 74/1/25 -
143 Akhil V1_1as non 0.0066
Gangredriwar agricultural
il Vi 74/1/26 -
144 Akhil V1_1as non 0.0066
Gangredriwar agricultural
il Vi 74/1/27 -
145 Akhil Vilas on 0.004950
Gangredriwar agricultural
146 Deepak Vasudev 74/1/28 non- 0.004950
Lakade agricultural
147 Deepak Vasudev | 74/1/29 non- 0.004950
Lakade agricultural
148 Sujata Vaman 74/1/30 non- 0.004950
Julme agricultural
74/1/31 -
149 Su Jata Vaman non 0.0093
Julme agricultural
Zubaidah 74/1/32 non-
150 . 0.0093
Khatoon Khan agricultural
Zubaidah 74/1/33 non-
151 . 0.004950
Khatoon Khan agricultural
Zubaidah 74/1/34 non-
152 Khatoon Anees agricultural | 0.004950
Khan
Zubaidah 74/1/35 non-
153 Khatoon Anees agricultural | 0.004950

Khan
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Zubaidah 7411136 non-
154 Khatoon Anees agricultural | 0.004950
Khan
155 Imran Khan 74/1/37 non- 0.0066
Ismail Khan agricultural
Punit 74/1/38 non-
156 Govindprasad agricultural 0.0066
Tiwari
Punit 74/1/39 non-
157 Govindprasad agricultural | 0.004950
Tiwari
Punit 74/1/40 non-
158 Govindprasad agricultural | 0.004950
Tiwari
74/1/41 -
159 Imran Khan pon 0.004950
Ismail Khan agricultural
74/1/42 -
160 Imran Khan pon 0.004950
Ismail Khan agricultural
74/1/43 -
161 Imran Khan pon 0.004950
Ismail Khan agricultural
74/1/44 -
162 Imran Khan non 0.007975
Ismail Khan agricultural
74/1/45 -
163 Imran Khan non 0.009187
Ismail Khan agricultural
i 74/1/46 -
164 Sujata Vaman non 0.0090
Julme agricultural
Mahendra 7411147 non-
165 Vyanktty agricultural | 0.009675
Quotawar
i 74/1/48 -
166 Sangeeta Sanjay non 0.015437
Pipmalkar agricultural
i 74/1/49 -
167 Sangeeta Sanjay pon 0.009425
Pipmalkar agricultural
i 74/1/50 -
168 Sangeeta Sanjay non 0.0091
Pipmalkar agricultural
i 74/1/51 -
169 Sangeeta Sanjay non 0.008050
Pipmalkar agricultural
Anishabane 74/1/52 non-
170 Qutubuddin agricultural | 0.011050
Sheikh
Anj ah 74/1/53 non-
171 Namdevrao agricultural | 0.008125
Agaskhinde
Anj ali 74/1/54 non-
172 Namdevrao agricultural | 0.009750
Agaskhinde
Sohil Sheikh 74/1/55 non-
173 . . . 0.009750
Zakir Sheikh agricultural
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174 Imran Khan | 74/1/58 non- 0.009750
Ismail Khan agricultural
175 Sumita Ajay | 7457 fon- 0.011862
Sarkar agricultural
176 Aliyarkhon 74/1/58 non- 0.022856
yavarkhon agricultural
177 Sindhu Babji TAILR9 hon- 0.018312
Chidhe and others agricultural
178 Sindhu Babji 74/1/60 non- 0.0190
Chidhe and others agricultural
Ramnaresh 74/1/61 non-
179 Lalliprasad agricultural 0.0202
Sonkar
180 Ritu Ajay Patil | 74/1/62 non- 0.0180
agricultural
181 Sangeeta Sanjay | 74/1/63 non- 0.0180
Pimpalkar agricultural
189 Sangeeta Sanjay | 74/1/64 non- 0.0180
Pimpalkar agricultural
183 Padma Mohanlal | 74/1/65 non- 0.0180
Sharma agricultural
Ayub Khan 74/1/66 non- 0.0180
184 Hassan Khan agricultural
Pathan
185 Padma Mohd 74/1/67 non- 0.0180
Hanlal Sharma agricultural
Ayub Khan 74/1/68 non- 0.0180
186 Hassan Khan agricultural
Pathan
187 Priti Ravish 74/1/69 non- 0.0180
Sharma agricultural
Nandkishore non- 0.0180
188 Hitendra agricultural
Nimgade 74/1/70
189 Munna Vijay non- 0.018450
Sonkar 74/1/71 agricultural
190 Jai Punjabrao non- 0.0300
Patil 741172 agricultural
101 Ritu Ajay Patil non- 0.025650
7411173 agricultural
Atul non-
192 Prabhakarrao agricultural | 0.025650
Akanurwar 7411174
193 Milid Madhukar non- 0.025650
Shrigdiwar 74/1/75 agricultural
194 Milid Madhukar non- 0.025650
Shrigdiwar 7411176 agricultural
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195 Vishwas Arun non- 0.025650
Deshpande 7411177 agricultural
196 Priti Ravish non- 0.025650
Sharma 74/1/78 agricultural
197 Priti Ravish non- 0.025175
Sharma 74/1/79 agricultural
Ayuv Khan non-
198 Hassan Khan agricultural | 0.025175
Pathan 74/1/80
199 Ravish Mo fon- 0.025175
Hanlal Sharma 74/1/81 agricultural
200 Ritu Ajay Patil non- 0.025175
74/1/82 agricultural
201 Kusum Ashok pon- 0.025525
Madavi 74/1/83 agricultural
202 Ashok Tulgiram non- 0.0279
Madavi 74/1/84 agricultural
Saish non-
203 Purushottam agricultural 0.0279
Fulzele 74/1/85
Gram Panchayat non-
204 Umrilalman and agricultural | 0.185812
others 74/1/86
Gram Panchayat non-
205 Umrilalman and agricultural | 0.540683
others 74/1/87
Leena Sanjay non-
206 Sharma and agricultural | 0.066850
others 7412/1
Abdul Salam 741212 non-
Sheikh Chand agricultural
207 Sheikh and 0.0504
others
Abdul Salam 741213 non-
Sheikh Chand agricultural
208 Sheikh and 0.0504
others
Omprakash 741215 non-
209 Bhuramalji agricultural 0.0504
Sharma and
others
Naresh Tulsidas 741216 non-
210 Sabnani and agricultural | 0.047250
others
211 Dilip Budhaji | 747217 pon- 0.011775
Gedam agricultural
12 Ravish Mohanlal | 74/2/8 non- 0.004950
Sharma agricultural
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213 Ritu A_]ay Patil 74/2/9 non- 0.004950
agricultural
214 Ritu A_]ay Patil 74/2/10 non- 0.004950
agricultural
o15 Pramila Manohar | 74/2/11 non- 0.004950
Gadge agricultural
i 74/2/12 -
216 Pramila Manohar non 0.0066
Gadge agricultural
74/2/13 -
217 Baldev Sakharam non 0.0066
Thakare agricultural
74/2/14 -
218 Baldev Sakharam non 0.004950
Thakare agricultural
Omprakash 7412115 non-
219 Bhuramalji agricultural | 0.004950
Sharma
Omprakash 74/2/16 non- 0.004950
220 Bhuramalji agricultural
Sharma
Omprakash 74/2/17 non- 0.004950
221 Bhuramalji agricultural
Sharma
Omprakash 74/2/18 non- 0.004950
222 Bhuramalji agricultural
Sharma
i 74/2/19 -
223 Ravish Mohanlal non 0.013475
Sharma agricultural
i i 7412120 -
924 Sanjay Pitambar non 0.015750
Sharma agricultural
295 Pushpa Lochan 7412121 non- 0.015750
Nagrale agricultural
296 Chandrakishore | 74/2/22 non- 0.015750
Manohar Thakare agricultural
irvi i 74/2/23 -
297 Nirvikar Rajaram non 0.017625
Khobragade agricultural
Prajwala Amol | 74/2/24 non-
228 Janbandhu and agricultural | 0.017625
others
i i 7412125 -
229 Sanjay Pitambar non 0.015750
Sharma agricultural
7412126 -
230 Pushpa Lochan non 0.015750
Nagrale agricultural
i i 7412127 -
231 Sanjay Pitambar non 0.015750
Sharma agricultural
74/2/28 -
232 Komayya non 0.011375
Yelayya Kokati agricultural
Abdul Salam 7412129 non-
233 Sheikh Chand agricultural 0.0088

Sheikh
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234 Vasakha Shankar | 74/2/30 non- 0.0088
Tirumala agricultural
235 Vasakha Shankar | 74/2/31 non- 0.0088
Tirumala agricultural
236 Bhagyawati 74/2/32 non- 0.0088
Srinivas Arey agricultural
237 Shahjahan Nasir | 74/2/33 non- 0.0088
Sheikh agricultural
238 Rehan Aveed 74/2/34 non- 0.0088
Syed agricultural
Abdul Salam 7412135 non-
Sheikh Chand agricultural
239 Sheikh and 0.009292
others
Avinash 7412136 non-
240 Prabhakar agricultural | 0.007837
Acharya
Radheshyam 7412137 non-
241 Krishnarao agricultural | 0.004950
Bhiwapurkar
Radheshyam 7412138 non-
242 Krishnarao agricultural | 0.004950
Bhiwapurkar
Omprakash 7412139 non-
243 Bhuramalji agricultural | 0.004950
Sharma
Omprakash 7412140 non-
244 Bhuramalji agricultural | 0.004950
Sharma
Omprakash 7412/41 non-
245 Bhuramalji agricultural 0.0066
Sharma
Omprakash 7412142 non-
246 Bhuramalji agricultural 0.0066
Sharma
Omprakash 74/2/43 non- 0.004950
247 Bhuramalji agricultural
Sharma
Omprakash 74/2/44 non- 0.004950
248 Bhuramalji agricultural
Sharma
Omprakash 74/2/45 non- 0.004950
249 Bhuramalji agricultural
Sharma
Omprakash 74/2/46 non- 0.004950
250 Bhuramalji agricultural

Sharma
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Hanumantha 7412147 non-
251 Narasimha agricultural | 0.011375
Kampelli
Hanumantha 7412148 non-
252 Narasimha agricultural | 0.011375
Kampelli
253 Sanj ay Pitambar 74/2/49 non- 0.004950
Sharma agricultural
254 Sanjay Pitambar 74/2/50 non- 0.004950
Sharma agricultural
255 Sanj ay Pitambar 74/2/51 non- 0.004950
Sharma agricultural
i 74/2/52 - 0.004950
256 Pooja Sggar non
Chauriya agricultural
i i 74/2/53 -
257 Sanjay Pitambar non 0.0066
Sharma agricultural
1 i 74/2/54 -
258 Sanjay Pitambar non 0.0066
Sharma agricultural
259 Sanjay Pitambar | 74/2/55 non- 0.004950
Sharma agricultural
74/2/56 - 0.004950
260 Durga Dgepak non
Joshi agricultural
261 Chandrabhan 7412/57 non- 0.004950
Latru Kastwar agricultural
Thakare agricultural
i i 74/2/59 -
263 Sanjay Pitambar non 0.007012
Sharma agricultural
Imran Khan 7412160 non-
264 Ismail Khan and agricultural | 0.039975
others
Hussan Ara 7412/61 non-
265 Naggan Abdul agricultural | 0.0185
Samad Siddiqui
i 74/2162 -
266 Manisha channel non 0.0099
Wakade agricultural
Kamlesh 7412163 non-
267 Ramnarayan agricultural | 0.008137
Prajapati
Kamlesh 7412164 non-
268 Ramnarayan agricultural | 0.007875
Prajapati
i i 74/2/65 -
269 Sanjay Pitambar non 0.007525
Sharma agricultural
74/2/66 -
270 Suresh Gyanchand non 0.0098
Gupta agricultural
7412167 -
271 Abhijit Mahadev non 0.0450
Dodke agricultural
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Abdul Salam 7412168 non-
272 Shaikh Chand agricultural 0.0453
Shaikh
Mohammad 7412169 non-
273 Ahsan Igbal agricultural | 0.046175
Uddin
74 Firoz Khan Abad | 74/2/70 non- 0.045250
Khan Pathan agricultural
75 Griajnr:1 rfi)ﬁlrircrl:jgat 74/2/71 | Government 0.184662
76 Griajnr:1 r}i)&rircrl:jgat 742172 | Government 0.627265
Total 20.38583 2.0145
(Ha.) (Ha.)
[{e) — —
o 2 2 Maharashtra state
L % g _g power Generation 38 L 320 0.4053
2 | |§ | Compamy | |
B = 5 Limited
Total 3.20 0.405
(Ha.) (Ha.)
Grand Total 80.28883 7.4353
(Ha)) (Ha.)
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